21.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 33
DIVISION BENCH-VII

HON'BLE MR.JUSTICE CHANDRA DHARI SINGH
HON’'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvec?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawalab575@agmail.com

cmvijaypal.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
18  \W.P.(CRL)-2808/2024(Disposed off VISHAL VERMA VISHAL VERMA, DIVYA
case) V/s STATE GOVT. OF NCT OF DELHI & UPADHYAY, SUNIL DUTT DIXIT
CRL.M.A. 39053/2024 ORS.
CRL.M.A. 110/2025
CRL.M.A. 7089/2025
CRL.M.A. 7090/2025
OTHER DETAILS OF ADVOCATES:
GAURI RAJPUT(GAURL.SVISD@GMAIL.COM)(8826378291)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL DUTT DIXIT (SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DIVYA
UPADHYAY(DIVYA.UPADHYAY11@GMAIL.COM)(8076086377)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL DUTT
DIXIT(SUNILDIXIT2008@GMAIL.COM)(9312832910)(PETITIONER)
HIGH COURT OF DELHI REGISTRAR (LISTING)
21.03.2025.
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